
Steps to U oear.fh black moDe), 

734. SHRI R. M. BHOYE' : 
SHRI SHAH'F:D DlMRIWAL 

Willi the MiDister of FINANCE be 
pifts~d to\ 8 rate : 

(a) whether Government have 
tatea some effacti"Ve steps r~centJy to 
unearth black money; and 

(b) if so, the details thereoti ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCB ~SHRI 
JANARDHANA POOJARY): (8) and 
(b) The Government is fully commiUed 
to take vigorous measures a8A inst tax 
evaders and rise of black money. AU 
possible measures to check circulation 
and prevent further proJi fera tion of 
black money. including admin4strative 
JegJslative and institutional are bei'l1g 
taken from time to time. 

Cbange in term. and conditions of 
Class III and IV L.I.C. StaW 

735. SHRI THAMPAN THOMAS: 
WiH the Minjster of FINANCE be 
pleased to refer to the reply given to 
Starred Question No. 904 OD 17th May, 
1985 regarding agreement between the 
L.}.C. management and representatives 
of L I C. Unions aOO state: 

(8) whether the understanding 
reached betwe~n the Manasement and 
the employees Unions on lhe 11th April, 
1985 has changed the termi and condi. 
tions of service of Class III and IV; 

(b) if so, ~hat are the major 
chanlea nladc in terma aOO conditions 
of services; and 

(c) whether the. principle of bene-
fits once liven cannot be witbdrawn 
was adhered to in these chanles ? 

THE MINISTER OF STATE IN 
THB MINISTR.Y OF FINANCB (SHRI 
JANARDHANA POOJARY): (a) 
Based OD the understandinl reached 
be.-en tbe,LIC M.a ...... t aDd the 
n;preseratatt_ of tlte I Employees' 
VlatOU', OoYernlbeDtt ift\ltd a Nt:ti-
8catioll OD 11.4,1985, aI,m.,. tbe term. 

1~ 

and cond~ tioDS. of service of Class III & 
IV employees. 

(b) and (c) The ~aJient features of 
the cha nges made in the terms and 
con44tioDS of se,vice are as under: 

(i) Upward revision of scales of 
pay from 100 to 332 point.s of 
All India Consumer Price In .. 
dex Numbers. 

(ii) For every four Index points 
above 332, DA @ 1 % of pay 
for Cia liS III and @ 1.2% of 
pay for CJass IV employees, 
8ubjClct to a maximum of Rs. 
tS,80. 

(iii) Increase in (he quantum of 
House Ren t, Ci ty Compen. 
satory and Hill Allowances. 

(iv) Increase in ceiling 'on total 
emolumenfs from Rs, 2750 to 
Rs. 3500 per monrh for Class 
111 and from Rs. 1600 to Rs. 
2100 per month for Class IV 
employees. 

(v) Increase in 'he quantum On 
terminal benefits like Provideo t 
Fund and Gratui ty. 

BeJlefits of House Rent, Ci ty Com-
pensatory and Functional Allowa~es 
to exiJtina beneficiaries, who Were 
do.:med to be ineligible due to revised 
telms and conditions of service, were 
protected. 

{Tran&/ation} 

Procedure in advaocinl of 'oaos by 
NationaJiled Banks 

736. SHRI SHANTI DHARIWAL : 
SHRI VISHNU MODI: 

wua the Minister of FINANCE be 
pleated to alato : 

(a) wbether the prescribed pro-
cedure for tbo 1lllotmont of Joana is 
Dot beiq "l'jelly foltowed by tbe 
aattoa.lieod baak. wbi Ie adv~ia. 
loa .. to tho iQdUltricI; 




